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GOVERNMENT OF INDIA

MINISTRY OF COMMERCE

DIRECTORATE GENERAL OF FOREIGN TRADE

(PC.III Division)

POLICY CIRCULAR NO. 42 (RE-99)/99-2000

Dated, 16th November, 1999

 

 

M/s. Karnataka State Agriculture Produce

Processing and Export Corporation Ltd., (KAPPEC)

17, Richmond Road, Bangalore – 560 025.

 

All Licensing Authority.

 

All Commissioners of Customs.

Subject : Extension of time limit for allowing export of Bangalore Rose Onion till 7.12.1999 against 56
NOCs issued during the period 4.11.1999 to 9.11.1999.

 

Attention is invited to Policy Circular No. 41 dated 9.11.1999 extending shipment for export of Bangalore
Rose Onion against NOCs issued on or before 7.9.1999 till 7th December, 1999.

It has been reported that KAPPEC had already issued 56 NOCs for a quantity of 3039 MT during 4.11.1999
to 9.11.1999. The shipments against such NOCs have not been allowed in view of the clarification given
under Policy Circular No. 41 dated 9.11.1999.

In partial modification of the Policy Circular No. 41 dated 9.11.1999, it has been decided to allow shipments
against 56 such NOCs issued during 4.11.1999 to 9.11.1999 for a quantity of 3039 MT of Bangalore Rose
Onion. Exporters holding such NOCs shall be allowed to make shipments till 7.12.1999.

No further NOCs shall be issued by KAPPEC. The above arrangement has been made only to facilitate the
shipments against the NOCs already issued during 4.11.1999 to 9.11.1999 against the earlier quota of
10,000 MT.
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This issues with the approval of DGFT.

 

 

 

( L. B. Singhal )

Jt. Director General of Foreign Trade
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